Opem court <f?§§>

CENTRAL _ADMINISTRATIVE TRIBUNAL ALLAHABAD __BENCH
LAHA .

Allahabad this the 15th ddy of September 1998.

Original Application no. |438 of 1993,

Hon'ble Mr, S. Dayal, Administrative Member
Hon'ble Mr. S.K. Agrawal Judicial Memtler

4. shri Indresh Kumar, |§/o shri Ayedhya Prasad
% shri Rakesh Kumaf, /o shri N.,K. Singh
3. N.K, chahal, s/o "I Dr. Har prasad
4, Ram prasad, S/o shri| Ram

5. Ram Barat Ram, S/o Chura Ram

6. A.K. Mourya, S/o S.R} Mourya

7. R.N. Roy, S/o Late Lekhi Ry

8. P.K. Mourya, S/o M.L, Mourya

9. Bua Ditta, s/o Have E Ram
10, Amar $ingh, s/o Baldeo Singh
1l R.K. Garnal, S/o Yogendra Ppal
12. Rajesh Kumar, S/o N E Ram

13. shaitan singh, s/o Kiishan Lal
14. S.M. verma, s/o Jaydhath verma
15; D.K. $ingh, $/0 K.pl| singh

16, H.R. Sgarma, S$/0 R.,KL Sgarma
17. S.V.Re Reddy, 5/0 S45. Reddy
18. K.D. ﬁibhuti, s/o RiB5. Bibhuti
19. Rajesh sharma, S/o PL.C. Sharma
20, Jagpal Kaushik, s/o|5.P. Sharma
21, shyam Behari, s/o Lakhan prasad
22. Udaivir singh, s/o I‘.L. singh
23. Prem ihand, S/o Kripa Ram

24, YOgesﬁ Kumar, S/o B Pla Singh
25. N.N, #oshi, 5/0 S.Ni| Joshi

26, Mahen?ra singh, s/o|R. singh

27. Awadh Mmittal, S/o S¢K. Mittal

28, P.K. f?njhi, s/o La E Ge.N. Manjhi

29, Kanhaiya Lal, s/o Thakur Ram Das
30, Mukesh Kumar S/o Late Lekh Raj

31. V.K. Arora, S/o H.Ri| Arora
Q§§g//32. Ra jeev varshnay, 5/0 K.C. Varshnay
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33. P.K. Gupta, s/0 Ram Hal
All the employees of|iOpto Electranics Factor

C/A shri g,N., Tiwari

Vers

1. General Manager Ord

2. General Manager Opto
Dehradun,

3. The General Secretory

4, The Directo§ of Estat

C/R shri c,s. Singh,
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